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TIlE MINISTER OF LABOUR AND 

kEHABILITATION (SHRI HATHI) : 
(a) Government have receive!! a copy of a 
reSolution' passe4 'by the' An Inllia News-
paper 'EmployeeS 'Federation end orsini a 
sugges'ion of the Central Co-ordinalion 
Committee of the newspaper emplo~ees 
orl3nisations uT2inll" the newspaper 
employee througt c. India to resort to an 
indefinite strike from the lirst shift of 
April n to' press for the'iiripiemeiltation 
of the recommendations of the Wage Boards' 
for Journalists :and Non-journalists. 

(b)' Necessatystcps are beinl taken in 
consultation with the State Government te)-
secure early implementation of the recom-
mendations of the two Wage Boards; 

7654., SI;lRI,M. MEGHACHANDRA: 
Will the Minister of FOOD AND AGRI-
CULTURE be pleased to state the total 
surplus land, ,Stale-wjse. available for dis-
tribution in the States and Union Territor-
ies where lanll ceiling Legislations have 
already been implell1ented? 

THEMINISTERCF STATE IN THE 
MINISTRY OF FOOD, AGRICULTURE, 
COMlolUNl'IV DEVElOfMENT, AND 
COOPERATION (SHRI ANNASAHIB 
SHlNDE): Legislation for ceiling on 
boldings has been enacted in almost, all the 
States. It is at different stages of imple-
lI1entaticn, OYer 20lakh acres of surplus 
land has been' declared surplus or taken 
possession of by the ,States ,for ndistribu-
tion so ,far. The Stat ... wise position is as 
f'!lIows :-

State 

Andbra Pradesh 
Assam 
G"jarat 
Haryaua 

Area dcckired sar-
• plus or taken posses-
aion of (ill acres~ 

13,m 
45,188 
41,030' 

Implementation has been completed in 
Jall1mu and Kashmir. In other States 
ill1plementation is in progress and more 
lands are expected to become available as 
enforcell1ent proceeds. 

16S5. SHRI M. MEGHACHANDRA : 
Will the Minister of FOOD AND AGRI-
CULTURE be pleased to state: ' 

(a) the .ames of States and UnioD 
Territories where the Co-operative Farming 
Advisory Boards have been' At"UP to pro-
lI10te cooperative FarII1ing ; 

'Ib) the States a'nd Union Territories 
where such Advisory Boards have not beco 
set up ;aud 

(c) the role of these Advisory Boarda 
in the working of tbe Cocpentive Farll1ing 
Societiea ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRICULTURE, 
COMMUNITY DEVELOPMENT AND 
COOPERATION (SHRI M. S. GURU-
PADASWAMV): la) to Ic). Information 
is being collected and will' be laid on the 
Tabie or the House. 

e.ltiYalioD or I.aDd i. M •• i ..... 

JaPlmu & Katlhmir 
Madhya Pradesh 
Madras 
Malluashtra 
Uttar Ptadcs .. 
West Bengal 
Hi_ .. bal PJadesb ~gc4 

'TJlEMINlS'JEJl OF STATE IN THE 
MINISTRY OF FOOD, AGRlqJLTURE. ' 
COMMUNITY DEVELOPMENT AND 

1,94,410 COOPERATION !SHRI ANNASAHIB 

1,82,250 
4,50,000 

15,581 
24.136 

2,46,61~ 

2,30,&46 

ar~s) " 6,525, , 
SKINDE} ~ la) No, Sir. 

Tr,pura 4:2 lb) aad (ci. Do DOl arise. 




